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(b) The private papers of eminent
national leaders available in the
National Archives of India are, as a
rule, open for consultation by bona
fide research scholars, subject to the
usual restrictions.

Green belt around Qutab

J Shri Yashpa) Singh:
1069. 1 Shri Sarjoo Pandey:

Will the Minister of Education bte
pleased to state:

(a) whether details of the proposal
tc locate a garden in the “Green Belt’
around the Qutab have been worked
out;

(b) if so, the nature thereof; and

(c) if the reply to part (a) above be
in the negative, the reasons for delay?

The Deputy Minister in the Minis-
try of Education (Dr. M. M Das): (a)
Not yet.

(b) Does not arise.

(c) The proposa]l for setting up a
Botanic Garden around the Qutab was
made in the Master Plan of Delhi
which wags published in September,
1962. Therefore no provisioa for it
was made in the Third Five Year Plan.
The implementation of the proposal in-
volves huge expenditure, the cost of
the land alone being at least one
crore of rupees. The proposal, there-
fore, will be considered only in the
Fourth Five Year Plan.

Second University in Delhi

[ Shri Yashpal Singh:
1070, <' Shri Prakashy Vir Shastri:

i Shri Bibhutj Mishra:

LShri D. C. Sharma:

Will the Minister of Education be
pleased to refer to the reply given to
Starred Question No 341 on the 28th
August, 1963 and state:

(a) whether the report ot the Com-
mittee of the University of Deihi on
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problems connected with setting up of
second university in Delhi has since
been received;

(b) the
thereof; and

(c) the action being taken thereon?

The Minister of Education (Shri M.
C. Chagla): (a) Yes, Sir.

(b) The Committee has recom-
mended that a second University
should be started in Delhi as early as
possible.

main recommendations

(c) The recommendation is under

consideration.

Post-Matric Scholarships for Scheduled
Caste Studentg

1071, Shri Vishram Prasad: Wi]] the
Minister of Education be pleased to
state:

(a) whether it ig a fact that “Means
Test” formula is being applied in case
of award of Post-Matric scholarships
to Scheduleq Caste students;

(b), if so, in how many cases appli-
cations for award of such gcholarships
were rejected by this formula during
1962-63 and 1963-64 so far; and

(c) the means by which Govern-
ment make the test correctly?

The Minister of Education (Shri M.
C. Chagla): (a) Yes, Sir.

(b) The information is being collect-
ed and will be placeq on the table of
the House when received.

(¢) The parent/guardian of the
scholar is asked to submit an income
declaration in the prescribed form.
Verification by meang of a reference to
official records etc. is made for a
sample of 10 to 20 per cent cases as
well as of every doubtful case.
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